Annexure — 7
Name of the corporate debtor: Kotson's Private Limited; Date of commencement of CIRP:9th June 2023; List of creditors as on:17.10.2023

List of operational creditors (Government dues)
(Amount in%)

Details of Claimant

Details of claim

Details of claim admitted

Amount of any "
o Amount Amount | Whether | % of voting Amount of mutual dues. Amount of claim not Amount of claim
N 3 ecei| i \ e ° contingent y . under Remarks, if any
No. |Department Government Date of R'Lcupl Amount claimed Amuum.of claim N““TL of covererd by | covered by | related | sharein CoC, e thay may be set- admitted . . ’ N
of Calim admitted claim S N . claim verification
security interest | guarantee | party ? if applicable off
1 ESI ESI Corporation Jiapur 14.07.2023 1,313,588 1,313,588 | Government NA NA NO NA NA NA 0 -
Dues -
2 |EPFO Employees Provident 11.08.2023 8,700,394 3628809.82 Government NA NA NO NA NA NA 5071584.18 - | Amount pertains to period of which data is un-identifiable and
Fund Organisation , Dues damages, etc.
Jaipur
3 |DGFT, Kanpur DGFT, Kanpur 21.09.2023 156,643,605 156643604.8 Government 0 -
Dues . .
ues DGEFT (Directorate General of Foreign Trade) and Customs offices
4 |Customs Custom (Preventive 27.09.2023 31,325,945 0 Government 31325945 - |in Agra and Tuglakabad have made claims made against common
C ionerate, Agra Commissionerate, Dues EPGC/AA licenses due to non-fulfillment of export obligations. As,
Lucknow) two claims cannot typically be accepted against a single debt.
Accordingly claim by DGFT has been accepted because they are the
issuer of the licenses that provided duty benefits to the CD. As a
result, the claims of the Customs department remain unverified.
5 |Customs (ICD: TKD, | Assistant Commissioner 22.09.2023 88,162,691 0 Government 88162691 -
IMPORT), of Custom (EPM Branch) Dues o 3 )
Tughlakabad Proofs of claim have not been submitted by the claimant
286,146,223 161,586,003 124,560,220 -




